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O.A. Wo. 199Q of 1994

New Delhi, dated the I3th October, 1995

HON'BLE PIR. S.R, A0IG£, M~f18ER (A)

HON'BLE OR, A. \/EOA\/ALLI, PIEMBER (3)

Shri Bi^arober Outt,
s/o Shri Butaram,
C-21, CeFitrai oail, Tihar,
Neu Delhi-11D064. .... APPLICANT

{By Adviocates Shri s.C, Luthra)

VERSUS

1, Gout, of N.C.T, of Delhi
ttirough the Secrei^ry, Ifeme,
5, ^aronath fflarg, Delhi-110054.

2, Inspector Gdieral of prisons.
Central 3ail, Tihap,
Neu Oelhi-110064 . ... RES^ONOEJJTS

(By Aduocate: Shri G. Katiipalia)

ORQER (O RAL)

BY HDN*BLEWR. S.R. AOIGE. WEPiaER (A)

Heard the applicant's counsel
a s

Shri S.C. Luthra as uell/tie Respondent's counsel

Shri Girish Kathpalia on tiie prayer con in ad

in the O.A, Ue di^osaof this 0,A, uith a^

direction to the Respondents to open thsy^sealed

cover, and thereafter^ if the GPC hag found

the applicant fit for promotion, consider
^ /jith.^U'f

promoting the applicanty^in tie light of the

recommendations of the DP0^subject to the ultimate

outcome of the criminal case stated to be pending

against him,

2. No costs.

lYv

(dr. A. VEDAVALLI)" • (S.R. AOJGE)
neraber (3) Member (A)


